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THE MINISTER OF STATE IN THE DEPARTMENT OF COMMERCE, MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JAIRAM RAMESH): Sir, I beg to move the following:-

“that in pursuance of section 4 (3) (f) of the Tea Act, 1953 read with rules 4(1) (b) and 5(1) of the
Tea Rules, 1954, the Members of this House do proceed to elect, in such manner as the Speaker
may direct, two Members from among themselves to serve as Members of the Tea Board, subject
to the other provisions of the said Act and the Rules made thereunder..”

MR. SPEAKER: The question is :
“that in pursuance of section 4 (3) (f) of the Tea Act, 1953 read with rules 4(1) (b) and 5(1) of the
Tea Rules, 1954, the Members of this House do proceed to elect, in such manner as the Speaker

may direct, two Members from among themselves to serve as Members of the Tea Board, subject
to the other provisions of the said Act and the Rules made thereunder..”

The motion was adopted.

MR. SPEAKER: The House shall now take up Item No.14, the Railway Budget.
... (Interruptions)

SHRI ANANTH KUMAR (BANGALORE SOUTH): The hon. Railway Minister, Laluji visited Karnataka a
few days back and he has used derogatory remarks about the people of Karnataka which has badly hurt the
sentiments of people of Karnataka. Therefore we urge that he should apologise. Sir, the hon. Railway Minister
was quoted why Kannidigas are not getting priority in railway recruitment. Lalu said “Dirty people™...

(Interruptions)
MR. SPEAKER: Only the statement made by the hon. Railway Minister will be recorded.

(Interruptions)™ ... [R2]



THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): Let me explain... (Interruptions)
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... (Interruptions)
MR. SPEAKER: Then I would neither allow his explanation nor your statement.
... (Interruptions)
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